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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to legislative & other matters)
Monday, the 17" March 2003 / 26 Phalgun 1924 (Saka)

Private Members’ Resolution

Hon’ble Members are hereby informed that a total of 47 Resolutions were received by
the Assembly Secretariat till the last date of receipt of Resolutions (i.e. 12 March, 2003 till
3.00 P.M).
The following Six Resolutions have found place in the balloting held on 12" March,
2003 for discussion on 28" March, and 4 April. 2003:

Name of the
Member

Smt. Kiran

Choudhry

. Shri Sahab Singh

Chauhan

Smt. Anjali Rai

Shri Malaram
Gangwal

Shri Tarvinder
Singh Marwah

Shri Mohan Singh
Bisht

Text of the Resolution

“This House resolves that an independent Delhi
Water Authority be set-up for the National
Capital Territory of Delhi to regulate. control
and manage the drinking water requirements of
the people of Delhi and also to maintain the
ground water level in the Capital for the future
generations.”

“This House resolves that a separate “Delhi
Board of Secondary Education™ as in other
states be constituted for the National Capital
Territory of Delhi and the examinations for the
year 2003-2004 be conducted by this Board.”

“This House resolves that necessary legislation
be enacted to protect the dignity of women,
empower them and save them from sexual
exploitation.

It further resolves that through this legislation
an end should be put to attempts being made to
project them as objects of desire in the
publications, electronic media and
advertisements.”

This House resolves that mini sewage treatment
plants be installed on all major drainage systems
and these places be developed as tounst
attractions.

“This House resolves that due to their inability
to provide adcquate housing, thc DDA be
disbanded forthwith and a separate Housing
Board be constituted under Government of
Delhi.”

“This House resolves that in order to give effect
to their constitutional nights all children up to
the age of 14 years should be provided free and
compulsory education.”
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Date of sitting

28" March 2003

28" March 2003

28" March 2003

4™ April 2003

4" April 2003

4" April 2003

Siddharath Rao
Secretary
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